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(a) whether a number of cooperatives 
like KRIBHCO have applied for 
licences to set up sugar factories; 

(b) if so, the number of applications 
received from the cooperative sector for 
setting up sugar factories and how many 
of them are pending; 

(c) by when these applications will be 
cleared; 

(d) the locations proposed for the 
sugar factories in the cooperative sector; 
and 

(e) the details thereof? 
THE MINISTER OF STATE OF 

THE MINISTRY OF FOOD (SHRI 
KALP NATH RAI); (a) to (c). As on 
31.7.1994, 292 applications have been 
received through the Department in 
Industrial Development for setting up of 
new sugar factories in the cooperative 
sector in the country. Of these, 282 
applications have already been 
scrutinised by the Screening Committee. 
After examination, recommendaitpns of 
the Ministry of Food were sent to the 
Ministry of Industry for consideration 
by the licensing Committee. The 
remaining 10 applications are still under 
consideration in the Ministry of Food. 
After their scrutiny by the screening 
Committee, the recommendation of the 
Ministry of Food inrespect of these 
applications will be sent for 
consideration by the Licensing 
Committee, after which letters of intent/ 
licences will be issued by the Ministry 
of Industry. 

(d) and (e) A statement showing the 
location-wise details of the applications 
received through the Department of 
Industrial Development for setting up of 
new sugar factories in the co-operative 
sector is at Annexure [See Appendix 
171, Annexure No. 74] 

 

 

Mid-Day meals to children 

4281. SHRI O.P. KOHLI: Will the 
Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) the details of food items served 
to children at mid-day meals or 
otherwise in Aanganwaris/Navodaya 
Vidyalayas/Integrated Child 
Development Scheme in Delhi; 

(b) where from these food items are 
purchased and what is the procedure 
followed in the purchase thereof 
ttemwise; 

(c) the quantity, item-wise, given to 
the children per day, institution-wise; 

(d) how much worth of rupees of 
these items purchased in each of the last 
three years, year- wise and from where; 

(e) the number of food samples lifted 
for testing and how many of them were 
found adulterated or substandard, item-
wise, and what action was taken 
thereon; 

(f) the reasons for not buying these 
food stuff from the Kendriya Bhandar 
and whether 


